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).A.Nos.42,628,651 & 652/92 

11 	24-4-95 	 Heard learned counsel f:)r bth 

sides. Hearing concluded. Orders dictated in 

Court. As per the observatiDns and direction 

made in the Orders w3eparat 73e 	the 

)riginal Applications are disposed of. 

Vi oe -Chan 

Member(Adrnn.) 


